D
SLP(C) No. 12789 OF 2001

| TEM No. 18 Court No. 2 SECTI ON Xl |
AN MATTER

SUPREME COURT OF | NDI A
RECORD OF PROCEEDI NGS
Petition(s) for Special Leave to Appeal (Civil) No.12789/2001
(From the judgenent and order dated 30/11/2000 in RCWP 29/99
in SA 1819/1985 of The H GH COURT OF MADRAS)
GANDHI MATI & ORS Petitioner (s)
VERSUS
MOHAN & ANR Respondent (s)
( Wth Appln(s). for permission to submt additional docunent(s)
& exenption fromfiling OT. & wth prayer for interimrelief

& O fice Report )

Date : 11/11/2002 This Petition was called on for hearing today.

CORAM :
HON BLE MR JUSTI CE V. N KHARE
HON BLE MR JUSTI CE ASHOK BHAN
HON BLE MR JUSTI CE ARI JI T PASAYAT
For Petitioner (s) M. MA. Krishna Morthy, Adv.
For Respondent (s) M. S. Sivasubramani am Sr. Adv.
M. S. Nanda Kumar, Adv. for
M. Rakesh K. Sharma, Adv.
UPON hearing counsel the Court nmade the foll ow ng
ORDER
........ L......l.......T.......T.......T.......T.......T.......J
SP2

Learned counsel appearing for the petitioners
prays for and is allowed four weeks tinme to file
application. List thereafter.
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(Neel am Kawat r a) (S.L. Coyal)
A R -cumP. S Assi stant Regi strar



